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last visited India in January 1979, long
before the recent developments in
Afghanistan took place.

{b) Does not arise.

{c) The Gevernment of India are
engaged in consultations with other
friendiy countries to explore how best
the situation in South West Asia can
be resolved.

News item “Moves for direct .S,
Soviet talks”

2068. SHRI N. K. SHEJWALAKAR:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

{a) whether the attention of Gov-
ernment has been drawn towards a
news-ilem appearing in the “Hindu”
dated the 1st March, 1980 under the
caption ‘“Moves for Direct US, Soviet
talks”;

(b) if so, the details of the efforts
being made by the Government of
India to bring these big powers toge-
ther and help in maintaining peace in
the World;

(c) whether some requests have been
received both from U.S. and the Soviet
Union requesting Indian Government
to use his good offices in this regard;
and

(d) if so, the reaction thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes Sir.

(b) Government of India are of the
view that international and regional
tensions be resolved thrcugh peaceful
negotiations. To this end our sepa-
rate consultations., and contacts with
all concerned countries in the region
and also with the USA and the USSR
continue. However, India has not
made any specific proposal to bring the
big powers together,

(c) and (d). No Sir, but both the
USA and the Soviet Union are aware
of our principled attitude gnd the
desire of India that peace, harmony
and international cooperation are res-
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tored at an early date. As a vesult of
our consultations, India’s position in
the matter is known {o and appreciat-
ed by all concerned.

Proposal to amend Payment of Bonus
Aet, 1965

2069. SHRI AMAR ROYPRADHAN:
Will the Minister of LABOUR be
pleased to state:

(a) whether Government propose to
amend the Payment of Bonus Act,
1965 in the interest of the Port and

Dock employees; and

(b) if so, when and if not, the rea-
sons therefor?

THE MINISTER OF TOURISM AND
CIVIL. AVIATION AND LABOUR
(SHRI J. B. PATNAIK): (a) and (p).
Various proposals for amendment of
the Payment of Bonus Act, 1965 .re
under consideration of Government. 1t
is the intention of Government to
bring forward a comprehensive bill to
amend the Act before the next festi-

val season.

Modernisation of Pharmaceutical
Factory, Madras

2070. SHRI THAZHAI M. KARUNA-
NITHI: Will the Minister of HEALTH
be pleased to state:

(a) whether it is a fact that the
“Experts Committee” appointeq by
Government of India to study about the
modernisation of Pharmaceutical fac-
tory of Government Medical Store
Depot, Madras, have already submit.
ted their repcrt to the Government,
and

(b) if so, what action has been taken
or proposed to be taken on the said
Report?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) Yes.

(b) The Committee infe-aliar re-
commended setting up of a Unit for
the manufacture of transfusion fluids.
In order to prepare a project report
for this purpose, consultation with the
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Experts in the field of manufacture of
transfusion solutions is a preliminary
pre-requisite. Accordingly action was
initiated to engage consultants with
the help of Food and Drug Administra-
tion of Maharashtra Government. How-
ever, the consultants recommended
by the State Government declined to
undertaken the jeb. The possibility of
entrusting the Indian Drugs and
Pharmaceuticals Ltd. who have sub-
mitted a preliminary report in this re-
gard, is under consideration.
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Inadequate water supbly

2073. DR. SARDISH ROY: Will the
Minister of HEALT.H be pleased to:
state:

(a) whether the attention of Govern-
ment has been drawn to the facts dis-
closed by the Lutheran World Service
(India) in collaboration with the





